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LOK SABHA DEBATES

LOK SABHA

Tuesday, February 23, 1993/ Phalguna 4,
1914 (Saka)

The Lok Sabha met at
Eleven of the Clock

[MR. SPEAKER in the Chaif]

{Interruptions)
[ Trarslation]

SHRI MADAN LAL KHURANA (South
Delhi): Mr. Speaker, Sir, | have made a
reqguest to susgend the ‘ Question Hour '.
From the arrangements being made to stall
the rally in Delhi, it is quite evidentthat allthe
democratic norms have been thrown to the
winds. Barbed wire fencing is being put up at
the Boat Club and my party workers are
being rounded up. (Interruptions)

AN HON. MEMBER: Police is rounding
up people from the residences of the hon.
Memters of Parliament. (Interruptions)

SHRIMADANLAL KHURANA: They want
to liquidate my party workers. (Interruptions)

[English)

SHRILAL K. ADVANI (GandhiNagar):
Mr. Speaker, Sir, | have given notice. Shri
Atal Bihari Vajpayee and several other hon.
Members have also given notice for
suspension of question hour in orderthatwe
discuss the total and outrageous assault on
rule of law by the
Govemment....(Interruptions)

SHRI NIRMAL KANTI CHATTERJEE
(Dumdum): He has not completed the
sentence yet. He has made it rule of
lawlessness. (Interruptions) He has not
been allowed to complete it.(/nterruptions)

[ Translation)
MR. SPEAKER: Please sit down.
(Interruptions)
(English]

SHRI ANIL BASU (Arambagh): Sir, do
they, have faith in rule of law?

(Interruptions)
[Translation)

SHRI LAL. K. ADVANI: Mr. Speaker,
Sir, | am of the opinion that there is at least
one l.e. this august House where our voice
willbe definitely heard. But it is clearfromthe
existing state of affairsthat..... (Interruptions)

SHRI KALKA DAS ,(Karolbagh): Mr.
Speaker, Sir, we should be heard.

DR. LAXMINARAYAN PANDEYA
(Mandsaur): The House cannot function in
this manner.... (Interruptions)

SHRI MADAN LAL KHURANA: They
want to throttle our voice within and outside
the august House. They believe in
authoritarianism. They do not allow us to
speak in the august House and have also
denied us permission to hold rally outside.
You have allowed them. (Interruptions)

SHRI DAU DAYAL JOSH! (Kota): Mr.
Speaker, Sir, from the repressive measures
of the police in the country.... (Interruptionrs)
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MR. SPEAKER: When | am on my legs,
you should sit down First of all I welcome you
all in the House.

SHRI MADAN LAL KHURANA: People
coming to Delhi from the length and breadth
of the country should also be
welcomed.(/nterruptions)

SHRI KALKA DAS: Ourrights should be
protected too. (Interruptions)

MR. SPEAKER: Secondly, | appreciate
the eagerness and enthusiasm of the hon.
Members to give vent to their feelings and
sentiments duringthe current Budget session.
Today is the first day of the session. Let me
first hear the views of quite a few hon.
Members. Please allow the proceeding to be
conducted smoothly. | will take proper
decision. (Interruptions)

SHRI MOHAN SINGH (Deoria): But
what about the Question Hour. (Interruptions)

[English]

SHRI NIRMAL KANTI CHATTERJEE:
But has he resigned from the position of
Opposition Leader? (Interruptions)

[ Translation)

MR. SPEAKER: Please sit down and
allow me to conduct the proceedings.
(Interruptions) . .

SHRI MADAN LAL KHURANA: How
canwe allow themto speak when they do not
allow usto speak in the House and have also
banned our rally outside? Though you have
allowed the Leader of Opposition in the
House to speak yet he is not being
allowed.(Interruptions)

, DR.LAXMINARAYANPANDEYA: i Shri
Lal K. Advaniis not allowedto speak then we
won't allow' them to speak either.
(Interruptions)

[English]
SHRI ANIL BASU: Suspending the

Question Hour inthis way is contempt of the
House. This is not the prccedure.
(Interruptions)

SHRI CHANDRA JEET YADAV
(Azamgarh): | am on a point of order Sir.
(Interruptions)

[ Translation]

SHRI MADAN LAL KHURANA: Mr.
Speaker, Sir, they want to throttle our voice
both within and outside the House. They
wantto murderdemocracy. They wanttorag
us but are not allowing us Ic speak even in
the House. (/nterruptions)

[English)

SHRIBASUDEB ACHARIA (Bankura}:
Sir, this is Question Hour. You shzuld start
with Questicn Hours. (Intertuptions) ... If he
wants to say something, he can say afterthe
Question Hour. Why cannot you start the
Question Hour? (Interruptions)

SHRI MANI SHANKER AIYAR (
Mayiladuturai): We want Question
Hour(Interruptions)

MR. SPEAKER: When | am standing,
you have to sit down. Please sit down.
(Intesruptions)

[ Translation]

SHRI MADAN LAL KHURANA: Mr.
Speaker, Sir, they want to throttle our voice,
both within and outside the House.
(Interruptions) Mr. Speaker, you have
allowed Shri Lal. K. Advani to speak.
(Interruptions)

|English)

SHR! ANIL BASU: Now you want to
demolish the Question Hour also.
(Interruptions)

MR. SPEAKER: | have received some
notices for suspending the Question Hour....

( Interruptions)‘
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SHRIBASUDEBACHARIA: Youplease

startthe Question Hour. Whateverthey want

to say, they can say afterthe Question Hour.
(Interruptions)

, [Translation]

MR. SPEAKER: Please sitdown. When
I am on my legs, you have 1o sit down.

(Interruptions)
[English)

MR. SPEAKER: Please sit down. | am
saying that | would like top facilitate the
expression of views by all sections of the
House. Please leave it to me.

(Interruptions)

SHRi LOKANATH CHOUDHURY
(Jagatsinghpur:) After the Question Hour is
over, we can hear their views. Why should
the Question Hour be
suspended?(Interruptions)

MR. SPEAKER: Please sit down first.

You are notinpossession of alithe information

" about the proceedings in the House. | amin

a position to read and go through the papers

thathave comato me. Let me please facilitate

the discussion and expression of views of all
~of you.

(Inteiruptions)

SHRI LAL K. ADVANI (Gandhi Nagar):
Sir.... (Interruptions)

SHRI SOBHANADREESWARA RAO
VADDE (Vijayawada): We also have a right
to air our views. .

SHRI CHANDRA JEET YADAV
(Azamgarh): | am on a point of order.

SHRI ANIL BASU: Why are they given
this special privilege?

PHALGUNA 4, 1914 (SAKA)
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[Translation)

SHRI MADAN LAL KHURANA: This
cannot be allowed to go on. They want to
throttle our voice both within and outside the
House. Outside the House they"won't allow
usto hold rally and inside the House they are
not allowing us to speak. (Interruptions)

[English]
MR. SPEAKER: Yes, Advani ji.
(Interruptions)
SHRIBASUDEB ACHARIA (Bankura):
Sir, Iwouldlike to know whether he has given
any notice. (Interruptions)
11.16 hrs.

At this stage Shri V. Dhananjaya Kumar
and some other Hon. Members came and
stood on the floor near the Table.
(Interruptions)

MR. SPEAKER: The House stands
adjourned to meet at 12.00'0 clock

WRITTEN ANSWERS TO QUESTIONS
[English]
Recruitment of SCs/STs in Rallways

*1. SHRI E. AHAMED: Will the Minister
of RAILWAYS be pleased to state:

(a) the actual representation of SCs
and STs in Class il and IV posts in the
Railways;

(b) whether the Railways have any

proposal for special recruitment drive to
clear the backlog; and
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(c) it so, the details thereof?
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Written Answers 8
C.K.JAFFER SHARIEF):(a)Ason 1.4.1992,
the representation of SCs/STsinthe Railways

THE MINISTER OF RAILWAYS (SHRI  Is as under:-
Actual number Percentage
SCs STs SCs STs
Group ‘C' 141950 42767 15.96 4.81
Group D" 129872 48319 18.69 6.95
(Excluding
Safaiwala)
Group' D" 43972 2259 75.90 3.90
(Safaiwala)

(b) and (c). Recruitment of SC-and ST
candidates is a continuing process in Indian
Rallways.

" Ecological Imbalance in Kumaon
. [}

*2 SHRICHANDRAJEET YADAV:
SHRI SHRAVAN KUMAR
PATEL:

Will the Minisier of ENVIRONMENT
AND FORESTS be pleased to state:

(a) whether the attention of the
Government has been drawn to the news
item captioned * Ecological imbalance
threatens Kumaon “ appearing in the
Statesman dated December 30, 1992;

(b) if so, whether the Kumaon range of
Himalayas is facing danger of grave
ecological imbalance duetolarge scale fefling/
smuggling of trees;

(c) i so, the details thereof; and

(d) the effective steps being taken by
the Government to prevent further
degradation of the forests in the area?

THE MINISTER OF S"TATE OF THE
MINISTRY OF ENVIRONMENT AND
. FORESTS (SHRI KAMAL NATH): (a) Yes,

(b) and (c). No largescale destruction
and denudation of forests has been repornted
in Kumaon range of Himalayas.

(d) Among various steps taken by the
Government to prevent further degradation
of forests in the area are:-

(i) The Forest (Conservation) Act,

’ 1980 was enacted to check the
diversion of Forest land for non-
Forestry purposes;

(i)  TheStateGovemments havebeen
asked to consider a ban on green
feeling of trees on hilly and
mountainous regions above 1000
metres; '

(i)  Guidelines have also been issued
to the States to involve village
communities in protection of forests
on usufruct basis;

(v)  TheG.B.PantHimalayaninstitutes
for Environment and Development
is engaged in research and
development studies.

Calcutta Metro
*3 KUMARI MAMATA BANERJEE: Wil

the Minister of RAILWAYS be pleased to
state:
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(a) the details of the progress made in

regard to the Calcutta Metro Railways

Project;

(b) whether the work is going on as per
schedule;

(c) it not, the reasons for the delay; and

(d) the steps being taken for completion
of the project within the stipulated time
schedule?

THE MINISTER OF RAILWAYS (SHRI
C.K. JAFFER SHARIEF): (a) Out of a total
length of 16.45 Km of the project, 9.8 Kmhas
already been commissioned for traffic in
phases, as under:

Section Date of opening
Esplanade-Bhowanipur ?
(3.4 Km) 24.10.1984
Dum Dum Junction-Belgachia
(2.15Km) 12.11.1984
BYowanipur-Tollyganj .

(4.25 Km) 28.04.1986

Work on the remaining 6.65 Km length
between Esplanade & Belgachia is in

progress.

(b)Workis progressing as perthe revised
schedule whcih envisages completion of the
project by 1995.

(c) The initial completion schedule had
to be revised due to:

(i) Inadequate availability of funds
duringthe initial stages of the project.

(ii) Delay by the State Government in
the acquisition of land.

(i)  Labour problems.

(v)  Otherfactors suchasdelayingetting
road traffic blocks from the local
authorities, relocation of uncharted
underground utilities like water
pipes, sewer lines, electric

PHALGUNA 4, 1914 (SAKA)
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telephone cables, etc.

Allocation of funds for this project
has been suitably enhanced.

(9)(i)

(i)  State Govemmentisbeing pursued
for making available the remaining
plots of land and arranging the
required road traffic blocks.

Accident of Delhl-Howrah
Rajdhani Express

°4 SHRIMATI VASUNDHARA
RAJE:
SHRI B.L. SHARMA PREM:

Will the Minister of RAILWAYS be
pleased to state:

(a)whetherthe Delhi-HowrachRajdhani
Express met with an accident near Kanpur
during January, 1993; .

®) ihe number of persons killed and
injured as a result thereof;

(c) whether any inquiry has been
conducted into the causes of the accident;

(d) if so, the findings thereof;

(e) the amount of compensation paid to
the victims; and

(f) the steps proposed to be taken to
avoid such accidents in future?

THE MINISTER OF RAILWAYS (SHRI
C.K. JAFFER SHARIEF): (a) Yes, Sir.

(b) 8 persons loss their lives and 35
sustained injuries in this accident.

(c)and(d). The Commissionerof Railway
Safety, Northem Circle, is inquiring into this
accident. His final Report is awaited.

(e) A sumof Rs. 90,000/- has been paid
as ex gratia to the injured and next of kin of
the dead. However, no claim has so far been
filed with Railway Claims Tribunal (Lucknow
Bench); :
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(t) Some of the steps taken to eliminate
accidents are as under:-

(i) Intensive  inspections  of
maintenance depots of coaches,
wagons and locomotives.

(i)  Monitoring the performance of the
staff of the critical safety categories
asdrivers,guards, statlon masters,
etc.

(i) Intensivetraining of staff in operation
categories.

(iv) Counselling and training of drivers
and guards in proper check up of
their trains on route when hot axle
or some deficiencies are reported.

(v) Better awareness among station
staff to detect the abnormalities in
time and take prompt action to stop
the trains.

(vi) Strengthening of arrangements to
watch out moving trains for hot
axles etc. from both sides of the

train.
Oil Spill in Bay of Bengal
*5 SHR!I MOHAN SINGH

(DEORIA):
PROF. K.V. THOMAS:

Will the Minister of ENVIRONMENT
AND FORESTS be pleased to state:

(a) whether any assessment has been
made in monetary terms of the damage to
fish and marine life and environment caused
as a result of the oil spill by the Danaish oil
tanker in the Bay of Bengal recently;

(b) i so, the outcome thereof;

(c) whether any claim for compensation

for the economic and ecological damage
suffered due tothe Nicobar oil spill as well as
foralmemneyspentonmppingoperatlons
has been lodged against the Dutch oiltanker
owners;

FEBRUARY 23, 1993
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(d) if so, the details thereof;

(e) if not, the reasons therefor; and

(f) the measures taken by the
Government to tackle the oil spill and to

* minimise its effect on marine life of the

region?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND-
FORESTS (SHRI KAMAL NATH): (a) and
(b). The research vessel, ' Sagar kanya * of

~ the Department of Ocean Development with

the scientists of National Institute of
Oceanography, Goa, on board, has
undertaken marine surveysto collect samples
atthe area of the oil spill. A second cruise will
be conducted to study the long term effects
on marine-life. An assessment of damage to
marine life and environment in monetary
terms can be made only after a detailed
scientific analysis.

(c) to (e). Claims for the compensation
for economic and ecological damage are
under preparation by the Coast Guard
coordination with Ministry of Surface
Transport and Department of Ocean
Development. Appropriate consolidated
claims will be made thereatter.

(f) A statement is laid on the Table of the
House.

STATEMENT

Thefollowing measures have beentaken
by the Coast Guard to tackle the oil spill and
to minimise its effect on marine life in the

region:-

(i) Continued monitoring of movement
~ of damaged tanker and oil spill
using air and ship surveillance

(i) ~ Combating the oil slick by aerial
" and ship spray of chemical
dispersing;

(i)  Orderedthe damagedtankeriobe
cleared of the Exclusive Economic
Zone water as early as possible.
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(iv) Collected water samples from
affected area for analysis; and

(v)  The operations lasted from 22nd
~ June 93 to 6th February 1993. A
complete sweep of the area was
carried out to ensure that all
remnants of the oil slicks were
effectively neutralised.

[ Translation}
Second Shift in Kendriya Vidyalayas
*6 SHRI CHINMAYANAND
SWAMI:

SHRIMATI
CHIKHLIA:

_BHAVANA

Willthe Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether the Government have
introduced second shift in the Kendriya
Vidyalayas;

(b) it so, the criteria adoptedioraliocating
t s@udents in the second shift;

(c) whetherfuliteaching staffis available
in the second shift;

(d) if not, the reasons therefor; and

(e) the remedial steps being taken by
the Governmient in this regard?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT (SHRI
ARJUN SINGH):(a) Yes, Sir. Second shift
has been sanctioned in 22 Kendnya

Vidyalayas.

(b) In general, students in the first shift
who are in the excess of a class strength of
45 are required to be placed in the second
shift. In addition, there could be direct
admission to the second shift to take the
section to the full strength.

{c) to (e). The Kendriya Vidyalaya

PHALGUNA 4, 1914 (SAKA)
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Sangathan has an overall shortage of about
25 per cent in the sanctioned strength of
teaching staff. However, in the second shift
schools, the shortage is marginal except for
three schools. Kendriya Vidyalaya Sangathen
has already initiated recruitment action to fill
up the vacancies.

[English)
Chilka Prawn Culture Project

*7 SHRISRIBALLAV PANIGRAHI:
SHRI LOKANATH
CHOUDHURY:

Will the Minister of ENVIORNMENT
AND FORESTS be pleased to state:

(a) whether M/s Water and Power
Consultancy Services (India) Limited
(WAPCOS) has submittedits report on Chilka
Culture Project;

(b) it so, the salient features thereof;

(c) the assessment of the Union
Government with regard to environmental
impact on cultivation of prawn at Chilka lake;
and

(d) the time by which the environmental
clearance is likely to be given to the project?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND
FORCESTS (SHRIKAMAL NATH): (a) Areport
on the environmental impact assessment
study of Chika Prawan Culture Project,
prepared by Water and Power Consultancy
Services (India) Lid., has been received
from Orissa Govemmem on 15 Febmary.
1993.

(b) to (d). The Union Govermnment had
earlier advised the State Government to
carry out an indepth environmental impact
assessment study through a muRidisciplinary
team. The report received on February 15,
1993 is underexaminationinthe light of such
advice.
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[ Translation]

Scheme for Drought Prone Areas

*8 SHRI GIRDHARI LAL BHARGAVA:
Will the Minister of AGRICULTURE be
pleased to state:

(a) whetherthe Government proposeto

* formulate a scheme to undertake certain

works in perennial drought pone areas to
control famines;

(b) whether the Government of
Rajasthan has forwarded any scheme in this

regard?
(c) if so, the details thereof;

(d) whether the Government have
conducted any survey in this regard in
Rajasthan;

(e) if so, the outcome thereof; and
(f) the action taken thereo.n?

THE MINISTER OF AGRICULTURE
(SHRI BALRAM JAKHAR): (a) to (f).
Government of Rajasthan have prepared a
Perspective Pian forimplementation of relief-
cumdevelopment works on a systemic basis
in perennial drought prone areas. The
perspective Plan (1992-2000) receivedfrom

- the Government of Rajasthan envisages a
financial outlay of Rs. 1670.00 crores, for
undertaking activities in the field of drinking
water supply, water-shed development and
soil conservation, irrigation and area
development, agriculture, public distribution
system, animal husbandry, forestry, roads
village industries, energy, cooperatives, social
welfare, women and child development,
Immuaisation, nutrtion and medicare and
rural housing and farm ponds.

2. While no detailed surveyinthis regard
has been conducted the Perspective Plan,
which has been prepared in consultation
with the district authorities, would serve as a
basis and guide for working out detailed
district action plans, which on mobilisation of

" required resources would be addressing
themselves to the task of drought proofing.

FEBRUARY 23, 1993
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[English)

National Agricultural
Development Board

~ *9PROF.RITA VERMA: Willthe Minister
of AGRICULTURE be pleased to state:

(a) whether the Government propose to
set up a National Agricultural Development
Board for the development of agricultural
resources;

(b) it so, the details thereof;

(c) the net share of the country in export
of sea-food during 1991-92 and 1 992-93 (tit
/December, 1992); and

(d)the steps takentoturtherlncreaséthe
export of sea-food items?

THE MINISTER OF AGRICULTURE
(SHR! BALRAM JAKHARY): (a) No, Sir.

(b) Question does not arise.

(c) The share of sea-food vis-a-vis total
export of the country was 3.13% in 1991-92
and 3.30% in 1992-93 till November, 1992.

(d) In orderto boost export earnings from
sea-food sectorthe Government has adopted
the following strategies:-

i)  Development of deep-sea fishing
and diversified fishing for stepping
up export on non-shrimp resources.

i)  Stepping up production by culture
fisheries by increasing productivity
trom the existing shrimp tall

i)  Induction of newtechnology & value
" addition.

iv)  Modernisation of processing
facilities, quaity up gradation &
waste reduction.

(v)  Agressive market promotion
measures.
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' - Regional Offices of U.G.C.

*10.DR. K.D. JESWANI: Willthe Minister
of HUMAN RESOURCE DEVELOPMENT
be pleased to the reply given to Unstarred
Question No. 958 on July 14, 1992 and state:

(a)whetherthe Govemment have taken
any decision in regard to the location of
regional offices of the University Grants
Commission;

(b) if so, the details thereof;

(c) the criteria adopted for settinQ up of
regional offices of U.G.C.;

(d) whether some State Governments

have approached for setting up of regional
offices of U.G.C. in their respective States;

(e) it so, the details thereof; and

() t..ereaction of the UnionGovernment
thereto?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT (SHRI
ARJUN SINGH): (2) to (f). According to the
information fumishedbythe University Grants
Commission, the Commission has accepted
the proposal, inprinciple, to set up its regional
cffices. Suggestions have been received
from the Go.anments of Andhra Pradesh,
Gujarat, Haryana, Kerala, Madhya Pradesh,
Orissa, Rajasthan, Tamil Nadu and West
Bengalforlocating the regional offices of the
Commission in their respective States.
However noadecisionin regardto the location

- of these offices has been taken due to the
+ present constraint of financial resources

[ Translation)
Kendrlya Vidyalayas

*11.  SHRIPHOOL CHANDVERMA:
SHRI BAPU HARI CHAURE:

1> Minister of HUMANRESOURCE
."MENT be pleased to state:

PHALGUNA 4, 1914 (SAKA)
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(a) the number of Kendriya Vidyalayas
in the country at present, State-wise;

(b) the number of Kendriya Vidyalayas
likely to be opeued during 1993-94, State-
wise;

(c) whetherbuildingsforallthe Kendriya
Vidyalayas have been constructed;

(d) if not, the reasons therefor; and

(e) the steps being taken by the.
Government for construction of buildings for
all Kendriya Vidyalayas, particularly in Uttar
Pradesh?

THE MINISTER OF STATE OF THE
MINISTRY OF HUMAN RESOURCE

.DEVELOPMENT (SHRI ARJUN SINGH):

(a) A statement is attached.

(b) 20 new Vidyalayas in a year are lkely
to be openedinthe Civil and defence Sector.
In addition, proposals for schools in the
project Sector are taken up as and when
received from sponsoring agencies.

(c) and (d). No, Sir. Out of 771 schools
502 have prominent buildings completed or
in process of construction. The construction
of school buildings is a continuing process
depending on availability of land, preparation
and approval of plans and estimates by
Central Public Works Department on Military
Engineering Service and provision of funds
in the annual budget.

(e) Depending onthe availability of funds
for construction, the stepstaken by Kendriya
Vidyalaya Sangathan for providing
permanent school buildings include the
transfer of at least 15 acres of land by

‘sponsoring agency, the preparation and

approval of detailed plans, drawings and
estimates by the construction agency; inthe
case of project sector schools, all the
infrastructure facilities being made available
by the concerned public sector undertaking
and, monitoring of construction work.
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STATEMENT

FEBRUARY 23, 1993

State-wise distribution of Kendriya
Vidyalayas as on 10.2.93

S.No. Name of No. of Kendriya
States/UTs. Vidyalayas
1. Andhra Pracesh 40
2. Assam 44
3.  Bihar 53
4. Gujarat 38
5. Haryana 21
6. Himachai Pradesh 15
7. Jammu and Kashmir 25
8. Kamataka 25
9. Kerala 22
10. Madhya Pradesh 74
11.  Maharashtra 50
12.  Manipur 05
13.  Meghalaya 07
14.  Nagaland 05
15.  Orissa 23
16.  Punjab 36
17.  Rajasthan 43
18. Sikkim 01
19.  Tamil Nadu 27
20. Tripura 04

Written Answers 20

S.No. ~ Name of No. of Kendriya
States/UTs. Vidyalayas
21. Uttar Pradesh 111
22. Wast Bengal 45

23. A & N Islands, Port Blair 02

24. Arunachal Pradesh 07

25. Chandigarh 06

26. ‘Delhi 30

27. Goa 05

28. Pondicherry 02

29. Mizoram 01
[English)

Promotion of Girls * Education

*12. PROF. PREM DHUMAL:
SHRIGEORGE FERNANDES:

Wilithe Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) the literacy rate in India of males and
females as per 1991 census;

(b) the sleps taken to promote girls *
education in-primary schools to narrow the
wide gap of sex disparity in literacy; and

(c) the other steps taken to achieve the
goal of universalisation of primary education
by the end of 2000 A.D.?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT (SHRI
ARJUN SINGH): (a) As per 1991 census,
lteracy rate was 63.86% and 39.42% for
males and females respectively.
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(b) Some of the steps that are being
taken to encourage education of girls and
reduce sex disparity are:

(i) provision of schooling facilities
within easy walking distance of
habitations; :

(i) ap;polntmnt of famale teachers;

(iii) provision of incentives such as free
textbooks, free uniforms
attendance scholarships and mid-
day meals; and

< (iv) provision of pant-time non-formal
educationwhich provides forflexible
timings of the learning centres and
prompts chiidren to learn at their
own pace.

(c) The National Policy on Education, as
revised in 1992, resolves that free ard
compulsory education of satisfactory quality
is to be provided to all children upto 14 years
of age before we enter the 21st Century.
Towards, this end, the Programme of Action
1992, which was laid on the table ot both
Houses of Parliament on 19th August, 1992,
stresses on the following measures:

(i) Microplanning through a process
of community participation and
elfective decentralisation of
educational management to the
village level;

(i) Shifting the emphasis on retention
and attainments by monitoring the
number of children completing
Class VandClass Vliland devising
programme to ensure that the
Minimum Levels of Leaming are
achieved by all children completing
a stage ot education;

() Expansion of facilities and
improvement of primary and upper
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primary schools by expanding the
scope of Operation Blackboard;

(iv) " Diversification andimprovement of
programme of non-formal education
for children who will remain outside
the formal school system;

(v) Strengthening of pre-school
components of Early Childhood
Care and Educational and

(vi) Improving and expanding
programmes forteacher education
by providing network of centres for
in-service andcontinuing education
of school teachers.

Prices of Wheat and Rice

“13. SHRI MANORANJAN
BHAKTA:
SHRI RUPCHAND PAL:

Will the Minister of FOOD be pleasedto
state:

(a) whether the issue prices of wheat,
rice and pulses under the public Distribution
System have been increased recently;

(b) if so, the details thereof and the
reasons therefor;

(c) the impact of the price rise on poor
class; and

(d) the steps proposed to be taken to
control the rising prices of essential
commodities?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI KALP NATH
RAI): (a)to (c). Topartially absorbthe increase
it he procurement prices of wheat and paddy
paid to tarmers during 1992-93 and
consequential increase in their procurement
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* cost, the Centralissue prices (ex-FClgodown)
of wheat and rice issued to the States/Union
Territories by Food Corporation of Indiafrom
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the central pool for the public distributiuii
system (PDS) have been increased witk:

~effect from 11-1-1993 as under:-

(Rs. per quintal)

Commodity - Central issue price Increase per

. (ex-FCI godown) " quintal

Priorto 11.1.93  From 11.1.93

WHEAT 260.00 330,00 ° 50.00
RICE
Common 377.00 437.00 60.00
Fine 437.00 497.00 60.00
Superfine 458.00 518.00 60.00

There being no stocks of pulses in the central pool, these are not channelised for

distribution through PDS.

‘ (d) Wheat and rice and coarse grains
are presently showing a subdued tendency
on account of their better availability. This
situation Is likely to continue in future on
account of the expected better rabi harvest.

[ Translation]
Export of Oliseeds

'14.SHRIPRABHJDAYALKATHERIA:
Will the Minister of AGRICULTURE be
pleased to state:

(a) whether there is heavy declineinthe
export of ollseeds due to use of banned
insecticides in the country;

(b) the percentage decrease in export
registered during the last two years; and

(c) the steps taken by the Government
to boost its export?

THE MINISTER OF AGRICULTURE
(SHR!BALRAMJAKHAR): (a)and (b). There
Is a decline in expornt of oilseeds due to
several reasons such as unfavourable
international prices and absence of
purchases by the former Soviet Union. The
detection of residue of banned pesticides,
(DDT, BHGC etc). has also contributed to
decrease inexportparticularlythatof sesame
to certain markets. The details of exports of
oliseeds during the last two years are as
under:-

(Qty. In M)

Name of the Seed 90-91 91-92 % decrsase
1. HPD groundnut 49,572 5,121 89.7
2. Sesame & NigerSeed 62,517 57,002 8.8
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(c) Ministry of Commerce have taken
stepstocreate a poiicy environmer io boost
exports of agriculture products. Use of
pesticides such as DDT & BHC was banned
in the production of oilseeds. State
Governments have to restrain farmers from
using banned pesticides through their
extension services. Adoption of improved
cleaningmethods and quality controlmethods
by the exporters is being promoted. Various
boards and authorities organise participation
of our exporters in exhibitions abroad and
arrange buyersellers meetto have interaction
with importers in other countries.

Palace on Wheels * Train

SHRI VILAS MUTTEMWAR:
SHRI SHANKERSINGH
VAGHEELA:

*15.

Will the Minister of RAILWAYS be
pleased to state:

(a) whetherthe Government proposeto
hand over the ‘ Palace on Wheels trains to
the private sector,;

(b) if so, the reasons thereof;

(c) whether there is any proposal to
introduce sirnilar trains in other States also;

and
(d) if so, the details thereof?

THE MINISTER OF RAILWAYS (SHRI
C.K. JAFFER SHARIEF): (a) No, Sir.

(b) Does not arise.
(c) Yes, Sir.

(d) Aproposalreceivedfrom State Govt.
of Tamil Nadu in this regard is under

. consideration.
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[English]
Public Distribution System

SHRI MAHESH KANODIA:
SHRI SARAT CHANDRA
PATTANAYAK:

*16.

Will the Minister of CIVIL SUPPLiES,
CONSUMER AFFAIRS AND PUBLIC
DISTRIBUTION be pleased to state:

(a) whether the Government have
assessedthe working ofthe revamped Public -
Dist_ribution System for helping the poor;

(b) if so, the outcome thereof; and New
line. (c) if not, the time by which it is likely to
be assessed?

THE MINISTER OF STATE IN THE.
MINISTRY OF CIVIL SUPPLIES,
CONSUMER AFFAIRS AND PUBLIC
DISTRIBUTIONANDMINISTEROF STATE
IN THE MINISTRY OF COMMERCE (SHRI
KAMALUDDIN AHMED): (a) to (c). The
Revamped Public Distribution System
(RPDS) was launched on 1.1.1992 by the
Hon'ble Prime Minister at Barmer in
Rajasthan. The Scheme drawn up In
consultation with State Government hasbeen
in operation for just over a year. The Central
Government has been monitoring the
Progress made by the States/UTs.

As per reponts received from the State
Government till 31st january, 1993, 10121
fair price shops have been opened and 2.6
million ration cards issued to the population
living in the identified areas. The State
Governments/UT Administrations havebeen
advisedto developinfrastructure facilities for
creation of additional storagd capacity,
arrange door-step delivery of PDS
commodities at the fair price shops and set
upfairprice shop level Vigilance Commitiees
etc.
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The Centrai Government has also
decide to make available an additional
quantity of 2 million tonnes of foodgrains per

* annumfordistribution exclusively inthe areas
identified for the RPDS since June, 1992.
Central Issue Price of foodgrains distributed
inthe RPDS areas are Rs. 50 per quintal less
than the Central Issue Price for normal PDS.

Progress of Revamped Public
Distribution System is being continuously
monitoredinterms of apiumber of parameters
such as number of additional ration shops
opened in remote areas, number of new
ration cards issued 1o cover these areas
more effectively, introduction of door-step
delivery systemto preventdiversion, creation
of additional storage capacity and setting up
of Vigilance Committees for each fair Price
Shop. Also regular consultations with the
State Governments are held to assess the
progress of the Scheme.

Consumers Protection Act, 1986

*17.  SHRI RAM NAIKK:
SHARI P.C. THOMAS:

Will the Minister of CIVIL SUPPLIES,

CONSUMER AFFAIRS AND PUBLIC
DISTRIBUTION be pleased to state the
steps taken/proposed to be taken to
implement the recommendations made by
the Working Group constituted to suggest
suitable amendments to the Consumers
Protection Act, 19867

THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL SUPPLIES.
CONSUMER AFFAIRS AND PUBLIC
DISTRIBUTIONAND MINISTEROF STATE
IN THE MINISTRY OF COMMERCE (SHRI
KAMALUDDIN AHMED): The working Group
presented its repogt to Hon ble Prime Minister
on 22.1.1992. The report was discussed in
the Xi meeting of the Central Consumer
Protection Council held on 31.3.1992. The
views of a number of Ministries such as
Ministry of Rural Development. Ministry of
Urban Development, Deptt. of Company
Aftairs, Deptt. of Industrial Development,
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Deptt. of Expenditure were obtained or: the
oroposed amendments. The
recommendations were also considered by
the Committee of Secretaries whichgenerally
accepted most of the recommendations.
The recommendations were also discussed
with Ministry of Law, Justice and Company
Affairs in detail. Preparatory action for
introdluction of the Consumer Protection
{Amendment) Bill in the cumrent Session of
the Parliament is in final stages.

Schools Without Buildings

°18. SHRIGURUDAS KAMAT:
KUMARI VIMLA VERMA:

Willthe Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) the number of Government schools
in the country which are still functioning
without proper buildings, state-wise;

(b)the funds allottedby the Government
forthe construction of proper schoolbuildings
during the last three years, state-wise;

(c) the number of school buildings likely
to be constructed during the Eighth Plan,
State-wise; and

- (d) the details of external assistance, if
any, received/likely 10 be received by the
Government therefor?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT (SHRI
ARJUN SINGH): (a) The Fifth All India
Educational Survey gives the position of
buildings schools as on 30 September, 1986.
The State-wise position of school buildings in
respect of primary, Upper Primary, Secondary
& Higher Secondary Schools is given
statement-|

(b) Construction of school buildings is
primanly the responsibility of the Siate
Governments. However funds have been
released under the Boarder Area
Development (Education) Programme to
the border States of Jammu and Kashmir,
Punjab, Rajasthan, and Gujarat tor
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construction of Primary; Middle, Secondary
+and Higher schools buildings. Funds have

also been released by the Ministry of Rural

Development to States/UTs out of savings

underthe scheme of Jawahar Rozgar Yojana

(JRY) for construction of primary school

buildings covered under the scheme of
" Operation Blackboard.

Information of funds released under
JRY & BADEEP State-wise during the last
three years for construction of school
buildings is given in the Statement-Il

(c) Construction of school buildings is

PHALGUNA 4, 1914 (SAKA)
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primarily the responsibility of the State
Government. However, number of school
buildings of the constructed under OB scheme
during 8th plan is iven in Statement-lll.

(d) Under Andhra Pradesh Primary
Eucaiion Project being implemented with
assistance from U.K., an assistance of Rs.
5491 lakhs has been providedforconstruction
of 4107 class rooms and 1104 teachers
centres during 1989-90 to 1993-94. As on.
31.10.92, 2102 class rooms have been
constructed.’ Further continuation and
expansion of the project is at present under
review.
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